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TS (Fere) A aw 2008 it &1=T 20E F T8

3. 2832(3).—F== 1T ALHTT o ¥ ATATHTH, 1989 (1989 FT 24) U ¥ord (Felrer) yfarfaze
2008 (2008 T 11) (" THH THE TEATT I ATAHAH Fgl TAT §) il &7 20 ‘F Fl IT-41T (1) *
FfT ST, AT % TSI, AT, AN 2, @UE 3, IT-GUL (i), TG 27 A 2025 H THRIAT AL
TALHTT & I GATAT (T 91E) HiT ATG=AT HeAT 7. M. 2882 (E) A= 27 7 2025 (5 = =0
TETT Ih STTALAAT Fgl AT 8), T I ATILAAT & IUTaF AT 7 A AfEe G & 7eg 7397 757 %
gear S § @9T I IRASET F7d “qarad-gedr el e Jredt ared 7R (131 Kms)” #ib
ey ¥ qRETSET F AeUTEE, ST, YEEE, d7 Y= & o saferd g, UHT $fH T oS i &
ST T T il =T |

AT, I ATIGEAT FT AL I ATAIT T T 20%F AT IT 9T (4) F A\ AiaaAniT
ATEFTLT (TTS1EF) T -7 AT, TeaT @ear el <= =T 930 F7A1q “IHT qrent” 3
afFek afFeRr ® arira 09-07-2025 T TeHTera f3ham = o |

ST, TeAH WIS T ST ITH g0 o, HeAw STeahT<l grer 39 anerdr f& gaars & T ud 3%
srferfaer it T 20% % AT | smeer qria w7 R g;

3985 GI/2026 )
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3T, I AT Fir geT 202 AT ITATT (1) o T § FeqT TTIHRN F 4T A1E Fw 1
AT Tl T&qd L a1 2 |

;AT ha 1T TLHIT, A TR | I (AT 6 TTH g I 3T 3 AT AT it 17 20T Fir
STLTT (1) BT T&q ThAl & TINT F2d gU, T =90 Fdt g o6 =09 Sumag sqg=r @ afafds g+
@t YA & forw erfora it STosty |

AT 77 T F g S<F ataf=em B g 20 5 ST-4meT (2) F SIqaeer § T S w g
3 oI & =9 SATER=ET F YT g 9 THH ITag aqgHT # ARy gty adt e & 17 g
FAT TLEHR F AqrFiTRa &9 & i gr Srusf |

I

HET T3<T ST % GEaT oA & S(avid 3 Ma FT A7 3 IRASET “qEmad-gear Al i aefi arsa
TRAET (131 Kms) % forg stfSta &t s et iy 7 o= ar 3o Wa @iem R |

TR AT FT
. g | 9Az qqq Wﬁ asr;I_? AT AT FTAH /
#. TR CERS AN Rasg =afea F 9w
(®.9<) (®.9m<)
1 370 0.1500 0.1380 fafe
- Faerw foar g
2 368 0.7300 0.6630 it
3 366 1.2600 1.1790 I FATE AT TOaT AT
4 365 1.6300 0.8870 e AT e o
5 364 0.8000 0.4590 IEIEG FATH I% AT fUhear.
FOTETE AT gLTH dgd
: AT «ferw AT foar
6 363 0.8200 0.4440 it Srerrer agare Faeff v
TS o .
. Ffear ofa Trerer T ot
7 362/3 0.7400 0.3980 e .
HEEIEE
362/2 0.7400 0.3880 I ECIEIER ISR CIGIES
9 362/1 0.7500 0.4180 it forgrdy foar e
10 | ®AE | 94 359/1 0.4200 0.2090 ot Trsper foraT AT
359/2 0.2000 0.1040 ]
11 e Ther FoaT TrereaT
350/3 0.4000 0.0380
12 357 0.2200 0.1940 it
- IHer foar eI
13 358 0.2200 0.1960 e
352/2 0.2000 0.0120 . ITer AT 8w YT
14 e
352/1/2 |  0.2000 0.0120 o fhere
350/1 0.4000 0.0700 ]
15 e et foar T
349/2 0.3400 0.0730
16 350/2 0.0300 0.0060 it ATreTE oty e
17 349/1 0.3800 0.1020 e Zoreey TOaT T
. FeaT TEHUETE THATETS
18 339 0.9400 0.1610 e R e
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340 0.2200 0.1390
0.1700 0.0490
19 98 arerrer foaT Fean
99 0.5000 0.2890
341 0.2400 0.1540
ST9TTR ITITA STeThT
qarars foar ggw agaars
ot g FATIT EFTH
TSI qEUdTs, qHeTaTs
Taraars T e
THTATS, Iia garerTe
20 95 0.1500 0.0280 TtreTer foram foar
HATATA MId ILH
HHEIGEC IR IERE]
EUEEC IR CIER R
AT =g q9E foar
Tiferg TS foar g
THEALETE T FIH
21 93 1.0700 0.2550 wgg far Mmas
22 92 0.8000 0.0160 gerStT T e
T 14.7200 7.081 -
1 171/2 0.2800 EEIIEG] Hrerars fiearh
2 171/1 0.6000 0.3610 Fee foar f=em
3 193/4 0.4600 0.1410 EIECIERECIREEA LR
4 193/3 0.4300 0.1420 R reTer fuar e
5 193/2 0.4200 0.1280 TH9r=e fuar fawer
Tz f3de 99 awTEaTs
6 193/1 0.4200 0.1570 far s StHemErs
qiaerFTaT
7 194 0.3800 0.1240 9T TOaT e
Aadr ofd W s
gote fUar et SrRTer
8 195/3 0.3100 0.1370 Brorrer R Pror wrerar
102 gfa e
9 195/2 0.2400 0.1280 geframaTs T THeEa
10 195/1 0.2400 0.1900 TAATETS T THATATT
11 197/1 3.4400 0.2140 AT AT IR
gaofter TeaY o =eehid
264 1.0700 0.6510
12 IEHEIFR S CICIEEG RS ELE]
265 0.7200 0.2930 Ao At et eia
13 267 1.4500 0.7940 defterer foar F=ar
14 268/1 0.5400 0.5400 ey fOUaT TrHeEa
15 268/2 0.5400 0.1850 forgrdy foar TwsrEar
16 271/1 1.2000 0.2980 ArSeRTer foaT e
17 27112 1.8500 0.4010 ArIRTer U AT I
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18 272/1 1.2300 0.3230 3’1’@2?;5 H | FaTtrE foar aEer
EREGK
19 272/2 | 1.0000 0.3530 fRiftm | arae wamw
20 273 1.4500 0.4390 faﬁm oot
21 274 2.0000 0.3450 it
RIL 18.4800 6.3440
1 35/1 3.9400 1.2300 Rt | ST & O o T
2 35/2 1.6000 0.7840 Rifw | 9@ T fOaT 2 TR
3 34 1.2500 0.6870 fifg | 9@ TR AT 9 IR
4 33/1 1.6700 1.0520 fifor | Sfor foeT e gée
5 | #gas | 109 64 1.7500 1.2920 et HeaTaTE TIATH
6 65/2 1.4300 0.5830 fif | TETTemer o et
7 65/1 1.5000 0.3210 fift | STids foar R
8 66 1.8500 0.1880 afRfg | STTETE 9= T A
9 16/2 1.1100 0.0090 fif | Tge foaT erifqerre
o 16.1000 6.1460
(F.3.) (8.31.)
. 49.3000 19.5710
(8.9.) (8.91.)

[®T. . G197/BSL-KNW 3¢ & 4th Line/KNW Tehsil/3 VIgs/20E]
AT THT AT, T Tematas At (fFafm)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 1st June, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 2832(E).—Whereas, by the notification of the Government of India in the Ministry of Railways
(Railway Board), number, S.O 2882 (E) dated 27th June 2025 published in Gazette of India, Extraordinary, Part II,
section 3 Sub-section (ii), dated the 27th June 2025 (hereinafter referred to as the said notification ) and issued under
sub-section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of
2008) (hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land
specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management and
operation of Special Railway Project, namely Bhusawal-Khandwa 3rd & 4th Line Project (131 Kms) in the district of
Khandwa in the State of Madhya Pradesh.

And whereas, the substance of the said notification was published in for Sub-Divisional Oficer (Revenue) &
Land Acquisition Officer, Khandwa in daily newspapers namely “Dainik Bhaskar” & “Dainik Patrika” Dated 09-07-
2025 respectively under sub section (4) of section 20A of the said Act;

And whereas, objections were received. Competent Authority has heard the objections and orders have been
passed in terms of Section D of the said act;

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its
report to the Central Government;
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the schedule annexed hereto shall be acquired for the aforesaid purpose;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structures, falling within the Special Railway

Project of “Bhusaval-Khandwa 3rd & 4th Line (131 Kms)” for 3 villages in the District Khandwa in the State

of Madhya Pradesh.
Total area of
I\SJ(I)'. Village | P.H.N Kl;lz:)s.ra Togll:)r ea l::(;luti?_et;le Type of land Land owner’s Name
(Ha.)
1 370 0.1500 0.1380 Irrigated .
2 368 0.7300 0.6630 Irrigated | \2ndaram Pita Heera
3 366 1.2600 1.1790 Irrigated Anokhilal Pita Motiram
4 365 1.6300 0.8870 Irrigated Narayan Pita Fattu
5 364 0.8000 0.4590 Irrigated | CPetram Urf Nankaram Pita
Kadwa
Krishnabai Bhagirath
Hareram Mohan Pita Shriram
6 363 0.8200 0.4440 Irrigated Sakunbai Pita Chunnilal
Shubham Kriti Rajni Ranjana
Pita Punnilal
. Namita Pati Rajesh Mamta
7 362/3 0.7400 0.3980 Irrigated Pati Daula tsinth
8 362/2 0.7400 0.3880 Irrigated Ushabai Pati Pannalal
9 362/1 0.7500 0.4180 Irrigated Bihari Pita Mohan
10 359/1 0.4200 0.2090 Irrigated Gokul Pita Narayan
11 gggg 8421888 8 (1)(3)33 Irrigated Mukesh Pita Radheshyam
12 357 0.2200 0.1940 Irrigated
13 358 0.2200 0.1960 Irrigated Umesh Pita Radheshyam
14 352/2 0.2000 0.0120 Irrigated Umesh PiFa Raflheshyam
Fatehpur o 352/1/2 0.2000 0.0120 Premlal Pita Kishan
15 gigg 8gggg 88;(3)3 Irrigated Gokul Pita Rama
16 350/2 0.0300 0.0060 Irrigated Nanibai Pati Poonamchand
17 349/1 0.3800 0.1020 Irrigated Dashrath Pita Ramlal
18 339 0.9400 0.1610 Irigated | adwa Rukhmanibai
Paramayibai Pita Jogilal
340 0.2200 0.1390
19 gg 8;(7)88 83338 Irrigated Gendalal Pita Kadwa
341 0.2400 0.1540
Ashok Gopal Alka
Latabai Pita Hukam
Sakunbai Pati Hukam
Kailash Tikaram Ramdas
Tarunbai Narmadabai
Santoshbai pita Dayaram
20 95 0.1500 0.0280 Irrigated Ramabai Pati Dhannalal

Mangilal Shiva Pita
Dhannalal Ganpat Devaram
Gendalal Devidas Bhairam
Dagdaibai Basubai Pita
Narayan Rukhdu Nathai Pita
Govind Ramji Pita Kalu
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Ramkunwarbai Pati Dayaram
21 93 1.0700 0.2550 Irrigated Rukhdu Pita Govind
22 92 0.8000 0.0160 Irrigated Dhanji Pita Kadwa
Total 14.7200 7.081 - -
1 171/2 0.2800 Annihilated - Mirabai Girdhari
2 171/1 0.6000 0.3610 Irrigated Mehan Pita Girdhari
3 193/4 0.4600 0.1410 Irrigated Babulal Pita Bindadin
4 193/3 0.4300 0.1420 Irrigated Kishorilal Pita Bindadin
5 193/2 0.4200 0.1280 Irrigated Rameshchand Pita Binda
Narendra  Vinod  Manoj
6 193/1 0.4200 0.1570 Irrigated Shobhabai Pita Shankarlal
Urmilabai Pati Shankarlal
7 194 0.3800 0.1240 Irrigated Ashok Pita Gangadin
Malti Pati Pyarelal Ajil Azad
. Pita Pyarelal Akash Vishal
8 195/3 0.3100 0.1370 Irrigated Pita K};shan Radhabai Pati
Kishan
9 195/2 0.2400 0.1280 Irrigated Sushilabai Putri Ramavatar
10 195/1 0.2400 0.1900 Irrigated Sonabai Putri Ramavatar
11 197/1 3.4400 0.2140 Irrigated Bhurelal pita Gangaram
Tighariya 102 Dharmshil Dnyaneshwar Pita
264 1.0700 0.6510 , Chandrakant  Sharadabai
12 265 0.7200 0.2930 Irrigated Ranj anal?al SarOJbaq
Arunabai  Vandana  Putri
Chandrakant
13 267 1.4500 0.7940 Irrigated Banshilal Pita Kadwa
14 268/1 0.5400 0.5400 Irrigated Bholaram Pita Ramavatar
15 268/2 0.5400 0.1850 Irrigated Bihari Pita Ramavatar
16 271/1 1.2000 0.2980 Irrigated Omprakash Pita Gangadin
17 27172 1.8500 0.4010 Irrigated Omprakash Pita Gangadin
Diversion for
18 272/1 1.2300 0.3230 irrigated | o jachiv Pita Sakharam
commercial
use
19 272/2 1.0000 0.3530 Irrigated Vasudev Mansharam
20 273 1.4500 0.4390 Irrigated
21 274 2.0000 0.3450 Irrigated | Ocndalal Kadwa
Total 18.4800 6.3440
1 Irrigated Mubina Bi Putri Sheikh
35/1 3.9400 1.2300 Ismail
) Irrigated Sheikh Rafiq Pita Sheikh
35/2 1.6000 0.7840 Razak
3 Irrigated Sheikh Rafiq Pita Sheikh
34 1.2500 0.6870 Razak
4 Kohdad 109 33/1 1.6700 1.0520 Irrigated Aalim Pita Sheikh Hussain
5 64 1.7500 1.2920 Irrigated Sundarabai Radheshyam
6 65/2 1.4300 0.5830 Irrigated Hiralal Pita Badri
7 65/1 1.5000 0.3210 Irrigated Jitendra Pita Hiralal
3 Non- Ashabai Bewa Radheshyam
66 1.8500 0.1880 Irrigated
9 16/2 1.1100 0.0090 Irrigated Rahul Pita Shantilal
Total | 16.1000 Ha 6.1460 Ha
Grand | 49 3000 Ha | 19.5710 Ha
Total

[F. No. G197/BSL-KNW 3™ & 4" Line/KNW Tehsil/3 Vigs/20E]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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